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FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of india
(Insolvency Resolution Process for Corporate Persons) Regulations, 2018)

FOR THE ATTENTION OF THE CREMMTORS OF

MADHUVAN TIEUP PVT. LTD.
RELEVANT PARTICULARS
' |Name of Corporate Deblor | MADHUVAN TIEUP PYT, LTD.
2 | Daie of inoarporation of Corporata Deblor | 285 March, 1596
3 [Authorily under whech Carperale Dabtar i | Registiar of Companies. New Delhi
mCorporased | t_eg%ﬁerm W o & Compan L 156K
4 {Cargorate idansty Mo, | Limled Liakiity iwmmﬁ:ruﬁm&
Ienificasion Mo of Corporaie Deblor |
5 [Adress of the rogiteced cice and | Regd. Office: House No 28, Pocket1, Paschim Pur
principal office {il any} of Corporate Ceblor | Mew Delle- 110063
| Ot Regd. Address: S04, Fiest Portion, Nesiaa Tower-2,
C-414, Nani Wala Bagh, Commenzal Complen,
Azadpur, New Dahi - 110033
B, {imsaheincy commencamant data i 5th July, 2023
|_|respect of Comarats Debkor
7. | Estirated date 4f ciosure of nisolency !ﬂﬁ.t January, 2004 (180t day from e date of
fegciuion procss | commancemént of Insolvency resolubon procass|
A [Mame an¢ Regetration numbarof the | Umesh Gupta
meohvency professonal acling as interim | Reg. No.: BBUPA-0011P-POORAZZ0T- 1811400
} Resolygion Professornal | AFA valid upto: (2nd Nowvember, 2023
¢, | Addrss & ornal of the miem resohion | Ground Floor, 321-A118, Orkar Nagar B, T+ Nagar,
professional, 24 regisiered wih B boarg | Delhi - 110035 E-mall: umeshi@vamindia.in

10| Adtinoss and e-mai 10 b Lsed for | mmaculate Reschuton Profassonals Privale Limded,
comespondence wih he ktesim | Urit N, 112, Frst Fioor, Towar-#, Spazedgs Commercis
Retakilion Professony { Complex, Sector47, Sohna Road, Gurgaon-122018
E-mail: cirp madhuvantieup@gmall. com
1| Last dw far submission ol Gaims 19th July, 2023

12 | Clagses of crediiors, i any, under classe (b} |Not Applicable
of subsechion (94) of saction 21, asceriained
&y Lhe Inlerim Rasolulion Professaonal

13 Names of ssobvancy profedscran Mﬂd]whmh:me
10 ad as authoessd ;epresentaie of craditors

b r—— e e LT B T S 1 e e — L S I B R B T

W (8 Fedmaant farms and (&} Wb fmk; hips (Tbbi gov infhomaddmanioads
ikl Detads of salbonzed represantatives | (b} Mot Applicatie

... 200 et gt |

Noloe = hereby givén [hal he National Company Law Tribonal, Bench 4, New Delhy orderéd the

sammencemant of a Coparote nsalvency Resoluion Process aganst Madhuvan Tieup Pvt Lid on

5th July, 2023.

The oredaors of Madhevan Tieup Pvt. Lid. sre herelny cated upon o submit Besir claims wish proof, onor

before 194h July, 2023 1o the Intenm Resolution Professional at the comespondence address menfioned

agansl oty Mo, Y0 orly

Th: Finaenial crectiors shall submit T Jiaems wih prool by alecironics maans oaly. AR ofher crootton

Aty bl chaims with proof in peeson, by post or Sectromcs mesns,

A firancial creditor betonging to-a ciass (Nat Appicable), a5 Ssted against the entry No. 12, shall indcate

s chokoe of suthortad rapreseniative from dmong the Finee nsolvendy profissiorais bsted Spamsl entry
Mo, 13 inactas aushorsed nepresantative of the class nForm CA INotApplicabie)

Submission of false or misleading proof of cliims shadl attract penalties, Umash Gupta
Darke ; July 06, 2023 Intenim Resokdion Profassional for Madhevan Tieup Pvl. Lid.
| Place; Disihi Reégn. No.: EEmFﬁ-ﬂEthaFmﬂ-iE’zm?am'Hﬂi‘
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